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is nol available A statement giving 
St ate-wise oreak-up of the number of 
terminal ion of pregnancies done under 
the Medical Termination of Pregnan­
cies Act trom 1st April, 1972, to 30th 
September, 1972, is laid on the Table 
of the House < Placed in Library 
See No LT-382V72]

(bj Break-up of dll cases is not 
available An analysis of 3664 cases 
of termination of pregnancies has 
been made and )t revealed that 85 7 
per cent were Hindus, 6 i per cent 
Muslim 6 0 per cent Christians and 
1 1 per cent others

U> The last jw r  fiquies of total 
abortions are nol available The Medi­
cal Termination of Pregnancies Act 
came into force only on the 1st April, 
1972

Reforms in Examination System

la70 SHRI CHINTAMANI PANI- 
GRAHJ Will the Minister of EDUCA­
TION AND SOCIAL WELFARF be 
pleased to state

<a) whether Government have work­
ed out proposals regarding the reform 
in the examination system, and /

- (b) if so, the main features thereof’

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF S. NURUL HASAN): (a) A 
programme of examination reform has 
been recommended by the Central 
Advisory Board ol Education in its 
36th meeting held at New Delhi on 
September, 18-19, 1972 on the basis of 
the repoit of a Central Advisory Board 
of Education Committee appointed in 
Its earlier session

(b) A  statement is laid on the Table 
of the House. [Placed tn Library 
See Np LT-3830/72]

Depatationists from A.G.C.R. working 
in I.C.AJR.

1971 SrfRI BHARAT SINGH CHAU- 
HAN Will the Minister of AGRICUL­
TURE be pleased to state:

(a) whether a large number of 
Officers and staff belonging to the 
Accountant Generals’ Offices have been 
appointed on deputation in the Indian 
Council of Agricultural Research, and

(b) whether any steps have been 
taken to restrict the numter of depu- 
tatiomsts m accordance with the rele­
vant ru es of the Government to avoid 
unnecessary extra expenditure being 
incurred on deputation pay?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB P SHTNDE) (a) 
There aie at present 40 officers from 
the Indian Audit Accounts Department 
and other organised Accounts Depart­
ments, on deputation with the Indian 
Council of Agricultural Research, 
working in the various grades Be­
sides certain number of Class III per­
sonnel from the Accounts Departments 
are also working on deputation in the 
Council.

(b) A scheme had already been 
formulated for affording training to 
the Class III personnel of the Council 
in Accounts and Audit matters. The 
first examination under the scheme 
after a year and half of training was 
conducted in May, 1972 and 85 mem­
bers of staff have come out success­
ful They are being tried in the 
lower positions of responsibility in 
the Audit and Accounts Win? and once 
they gain sufficient experience it is 
hoped they w fl be selected for super­
visory posts as well in the fore-seeable 
future.

With the re-organisation of the 
Indian Council of Agricultural Re­
search in 1906 bringing under its fold 
the various Agricultural Research 
Institutes working both under the
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Government as well as under the 
Commodities Committees the res­
ponsibility foi compiling and con­
solidating the uccoui ts of the 
Council as well as the various 
Research Institutes cKVilvfd on the 
Council ilseli Pnoi tu iht le or&ani 
sution (his was the function of the 
Accountants General concerned Fur­
ther the b> e-laws of the ICAR pres­
cribe thnt *11 payments made from the 
Council lunds shall he subiect to pre- 
audit Thus the accounting and audit 
respon ihilitv cf 1he '"’o ncil had in­
creased mamiold and quahfied man- 
powei for supervising tvii<' woik was 
not awil'ibl, in the ( ounul Ilei ce th° 
Council had to rel> on the staff of the 
constituted Accounts Departments 
including the Indian Audit Accounts 
Depaitment tor this work
National Highways passing through 
villages and towns and construction of 

by-passes therefor
1972 SHRI BHARAT SINGH CHAU- 

ilAN Will the Minister of SHIPPING 
AND TRANSPORT be pleased to state

(a) the numbex of National High­
ways which pass through villages or 
towns because there are no direct toads 
outside these villages or towns,

(b) whether Government have con­
structed any by-passes outside such 
villages and towns, if so, the number 
thereof and the number of by-passes 
which are yet to be constructed; and

(c) the time by which rest of the 
bv-passes are likely to be constructed’

THE MINISTER OF STATE IN 
THE DEPARTMENT OF PARLIA­
MENTARY AFFAIRS AND IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI OM MTTHTA) *
(a) There arc fiftyfive Natnnal High­
ways tn the country and oil these 
pass through villages and towns falling 
on the routes

(b) and (c) It is not the policy of 
the Government of India to essentially 
provide bye-passes or diversions 
around all villages and towns through 
which these roads pass Bye-passes

provided at such pla.es as are 
congested or where traffic necessitates 
the provision of such bye-passes From 
the survev ot National Highways con­
ducted m 1968, it was noticed that 
there were 328 p'aces which needed! 
bve-pabscs or diversions. The land 
acquisition for and/or construction of 
12*5 bve-passes has been included in 
the Fourth Five Year Plan As re­
gards provision of the remaining bye- 
passes in the Fifth Five Year Plan, 
neces^aiy data are being collected to 
iscerlam their need and urgency and 
the final choice will depend upon the 
mtor sc* puonty and a\ailability of 
funds during the Fifth Five Year Plan
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